- IN THE CENTRAL APMINISTRATIVE TRIBUNAL
CALCUTTA BiINCH

O A 784 of 1905

Present : Hen's le Mrs., Lakshmi Syaminathan, Vice-Chairman(J)

’ Hon'sle Mr, S, Biswas, Administrative Memger

Uttam Xr, Aich
V&
D/e Posts
Fer the Applicamt : Mr, Samir Kr. Ghesh, Ceunsel
Fer the Respendents: Mrs. U. Sanyal, Counsel
"Bate of Order ¢ 17-81-2883
ORKBER

HON'BLE MRS. LAKSHMI SWAMINA THaN L,V ICZ.CHAIRMAN (J)

Shri Samir Kr. Ghesh, Ld. Ceunsel for the apelicant
submits that hz dees net want te press the O.A. as the applicant

has expired,

2. Netine the akevs submissiens, the O, A, is dismissed.
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